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Programme


Saturday, 1st May, 2010
INAUGURAL SESSION

Venue : Plenary Hall, Vigyan Bhavan, New Delhi 

	10.00 AM – 10.10 AM
	:
	Welcome Address 
   Shri T.K. Vishwanathan, Adviser to Union Minister for
    Law and Justice 


	10.10 AM – 10.20 AM
	:
	“The Lawyer of the Future” 
 Shri Gopal Subramanium, Solicitor-General of India and
 Chairman , Bar Council of India


	10.20 AM – 10.30 AM
	:
	“Emerging Trends in Indian Legal Education” 

Prof. (Dr) Ranbir Singh, Vice Chancellor, National Law        University, Delhi


	10.30 AM – 10.40 AM
	:
	“Legal Education : Need for a  Multi-disciplinary Approach”
  Shri  Goolam E. Vahanvati, Attorney- General for India


	10.40 AM – 10.55 AM
	:
	Presentation of  Vision Statement 
 Dr. M. Veerappa Moily, Hon’ble Union Minister for Law   and  Justice 



	10.55 AM – 11.20 AM
	:
	Inaugural Address 
  Dr. Manmohan Singh, Hon’ble Prime Minister of India



	11.20 AM – 11.30 AM
	:


	 Special Address 
 Hon’ble Mr. Justice K.G. Balakrishnan, Chief Justice of India



	11.30 AM – 11.40 AM


	:
	Vote of Thanks 
Shri  Mohan K. Parasaran, Additional Solicitor -General 


	11.40 AM – 12.00 AM
	:
	Tea


	Hall No. 6                                          PLENARY  SESSION


	12.00 Noon – 1.00 PM
	
	Topic I  :  “Taking Legal Education and Research

                Seriously As if the Human Suffering
                Mattered” 
 Prof. Upendra Baxi, Warwick University,UK
Topic II :  “Second  Generation Reforms in Legal

                 Education : A Vision for the Future”
                 Prof. (Dr) N.R. Madhava Menon, Dr. S.
                 Radhakrishnan Chair on Parliamentary 
                 Studies, Thiruvananthpuram

Topic III:   “Global Trends in Legal Education” 

                  Shri Mohan K. Parasaran, Additional Solicitor
                  General  

 Topic IV :  “Role of  the Indian Law Institute  in
                 Legal Research”
 Prof. D.S. Sengar, Director, Indian Law  Institute, New Delhi

Moderator :   Shri T.K. Vishwanathan, Adviser to Union 
                    Minister for Law and Justice 


	1.00 PM – 2.00 PM
	:

 
	               Lunch


	                                           TECHNICAL SESSIONS


	Saturday, 1st May, 2010
2.00 PM – 5.00 PM
                                   Venue :  Vigyan Bhavan, New Delhi 


	Hall No. 6
Topic for Discussion   
	                      Working Group  A
“Challenges in Legal Education and Roadmap for Institutional Approach to World Class Legal Education in India”


	
	
	  Chair :      Hon’ble Mr. Justice  Dalveer Bhandari, Judge,
                  Supreme Court 
Co-Chair:   Hon’ble Mr. Justice Pradeep Nandrajog,
                  Judge, Delhi High Court
Moderator:  Prof. (Dr) N.R. Madhava Menon, 
                 Dr. S. Radhakrishnan Chair on

    Parliamentary Studies,  Thiruvananthapuram
Paper Presenters

· Prof. (Dr.) A. Laxminath, Vice- Chancellor, 
     Chanakya National Law University, Patna 
· Prof. V. Vijayakumar, National Law School of India University, Bangalore
· Prof. K.P.S. Mahalawar, former Dean, Faculty of Law,
M. D. University Rohtak
· Shri Ashok Parija, Senior Advocate and Member of the Bar Council of India


	Hall No. 3
Topic for Discussion


	
	                     Working Group  B 
  “Current Challenges for  Classroom Teaching and Pedagogy including Use of Information Technology”



	
	
	Chair :    Hon’ble Mr. Justice A.K Sikri, 
                  Judge, Delhi High Court

Co-Chair:   Prof. M.P. Singh, Vice-Chancellor,
                 National University of Juridical Sciences,

          Kolkata
Moderator:  Prof. (Dr) S.N. Singh, Dean, Faculty of Law,
                  Delhi University 

Paper Presenters
· Prof. Y.R. Hargopal Reddy, Vice Chancellor, Acharya Nagarjuna University, Guntur 
· Prof.(Dr.) Nisha Dube, Dean, Faculty of Law, Barkatullah University, Bhopal

· Prof. Gangotri Chakroborty, Faculty of Law, North Bengal University, Darjleeng
· Prof. Rahul Singh, Associate Director,   

     Directorate of Legal Education, Bar Council of  India

· Dr. V. Sudesh, University Law College, Bangalore University


	Hall No. 4
Topic for Discussion
	
	                       Working Group  C 

    “Curriculum Development and Reforms in the  

     Present  Evaluation System”
Chair  :  Hon’ble Mr. Justice Vikramjit Sen, Judge,

                 Delhi High Court
Co-Chair: Hon’ble Mr. Justice Surya Kant, Judge,

                 Punjab and Haryana  High Court
Moderator. Prof. J.S. Patil, Vice-Chancellor, 
                  Karnataka State  Law University,  Hubli
Paper Presenters

· Prof. (Dr) Faizan Mustafa, Vice Chancellor, National Law University, Orissa, Cuttack
· Prof. M.K. Balachandran, Director, Amity Law School, Delhi 

· Prof. Satish Shastri, Director, Law School, Modi    Institute of Technology, Laxmangarh, Rajasthan
· Prof. Paramjit S. Jaswal, Panjab University, Chandigarh



	
	
	


	Hall No. 5
Topic for Discussion


	
	                           Working Group  D 
     “Continuing Professional Legal Education”
Chair  :     Hon’ble Mr. Justice P. Sathasivam,
                Judge, Supreme Court 
Co-Chair: Hon’ble Ms. Justice  Gita Mittal, Judge,

                Delhi High Court
Moderator: Shri Parag P. Tripathi, Additional Solicitor

                General 


	
	
	Paper Presenters
·   Prof.Vivekanandan, Dean, School of Law, IIT 
  Khadagpur
·   Prof. V.B. Coutinho, Director, Legal Studies,
       Directorate of Legal Education, Bar Council of
       India, 
·   Shri Praveen H. Parekh, Senior Advocate and  Former
  President, Supreme Court Bar Association

·   Ms. Priya Hingorani, Advocate and Convener, British 
  Council Program on Continuing Legal Education


	10.00AM- !0.30AM
10.30AM -1.30 PM

Hall No. 6

Topic for Discussion

	
	              SECOND DAY
        Sunday, 2nd May,  2010
 Venue :  Vigyan Bhavan, New Delhi
                   Tea
             Technical  Sessions 
               Working Group  E 
“Law Teaching in India and Overseas : A Comparative Perspective” 



	
	
	Chair:       Hon’ble Mr. Justice Madan Lokur, 
                 Acting Chief Justice, Delhi High Court 

Co-Chair:  Hon’ble Mr. (Dr) Justice Dhananjaya Y.
                 Chandrachud, Judge, Bombay High Court
Moderator: Shri Gopal Subramanium, Solicitor - General of                   India 
Paper Presenters
-   Prof. C. Rajkumar, Vice -Chancellor, O.P. Jindal Global
    University and Dean Jindal  Global Law School, Sonipat
· Prof. Dev Ganjee, London School of Economics and

    Political Science, UK
-   Prof. Ashish Nanda, Research Director, Harvard Law
    School, US 
-   Prof. Arun Tiruvenkadam, National University of 

    Singapore
-   Prof. (Dr.) Sudhir Krishnaswamy, the National 

    University of Juridical Sciences, Kolkata


	
	
	

	Hall No. 3

Topic for Discussion
	
	                     Working Group  F 
“Post Graduate Studies and Research in Law”

                    

	
	
	Chair  :   Prof. (Dr) R. Venkat Rao, Vice-Chancellor, 

                National Law School of India University ,

                Bangalore

Co-Chair :  Prof. J. K. Mittal,  Chairperson, Amity Institute
                 of Global Legal Education and Research, Amity
                 University Uttar Pradesh
Moderator: Prof. V. Vijayakumar, National Law School of

                India University, Bangalore


	
	
	Paper Presenters
· Prof. M.S. Raste, Vice-Chancellor, Symbiosis University, Pune
· Prof. Gurjeet Singh, Vice - Chancellor, Rajiv Gandhi National Law University, Patiala
· Prof. S.K. Verma, Director, Indian Society of International Law

· Representatives from Lexis Nexis and SCC on-line



	Hall No. 5
Topic for Discussion
	
	                  Working Group  G 
 “Social Justice, Public Policy and Legal Education” 

Chair  :      Hon’ble Mr. Justice  Altamas Kabir, Judge,

                 Supreme Court  

Co-Chair : Hon’ble Mr. Justice Sanjay Kishan Kaul, Judge,
                 Delhi High Court

Moderator:  Prof. Veer Singh, Vice -Chancellor, 

                 NALSAR  University of Law, Hyderabad

	
	
	Paper Presenters
· Prof. Ved Kumari, Chairman, Delhi Judicial Academy
· Smt. Pallavi Shroff, Advocate, Supreme Court

· Prof. Kamala Sankaran,  Delhi University                    
· Prof. Shamnad Basheer, National University of Juridical Sciences, Kolkata  
· Shri Brajmohan Vinayak, Advocate and Member Bar Council of India


	Hall No. 4
Topic for Discussion


	
	                       Working Group  H 

 “Reforms in Legal Education to Respond to Government and Corporate  sectors and Global  trade and Economy”

	
	
	Chair  :      Hon’ble Mr. Justice A.K Ganguly, Judge,

                 Supreme Court  

Co-Chair : Prof. N.L. Mitra, former Vice - Chancellor, 
                 National Law School of India University,
                 Bangalore and National Law University,
                 Jodhpur             
Moderator:  Shri  Bharat Vasani,  General Counsel, Tata
                 Group, Mumbai 
Paper Presenters
· Shri Parag P. Tripathi, Additional Solicitor 
· Prof. Balraj Chauhan, Vice - Chancellor, Dr. R.M.L. National Law University, Lucknow
· Dr. R.J. R. Kasibhatala, Department of Legal Affairs,

Ministry of Law & Justice, New Delhi  
· Shri Pramod Rao, General Counsel, ICICI Bank
·  Prof. Smt. Rashmi Salpekar, Amity Institute

      of Global Legal Education and Research, Amity

      University


	Hall No. 2
Topic for Discussion

	
	                        Working Group   I
“Private Law Colleges and Legal Education in India” 

Chair :   Hon’ble Mr. Justice V.S. Sirpurkar, Supreme Court  
Co-Chair:  Hon’ble Mr. Justice Muralidhar, Judge,

                  Delhi High Court 
Moderator:  Prof. V.B. Coutinho, Director, Legal
                 Studies, Directorate of Legal Education, 
                 Bar Council of India, 
Paper Presenters
· Shri M. Raveendran, Additional Solicitor General 
· Prof. Vijayanti Joshi, Principal ILS Law College, Pune
· Prof. (Dr) Shashikala Gurpur, Principal Symbiosis Law School, Pune
· Prof. Nilendra Kumar, Director, Amity Law School, NOIDA



	Hall No. 6
Topic for Discussion
	
	                       Working Group  J
     “ Ethical  Standards  and Legal Practice

	
	
	Chair:        Shri K.K. Venugopal, Senior Advocate, 
                 Supreme Court  

Co-Chair:   Shri P.P. Rao, Senior Advocate, 
                 Supreme Court  

Moderator:  Shri A.K.Ganguly, Senior Advocate, 
                  Supreme Court 
Paper Presenters
·  Shri S. Gopakumaran Nair, Senior Advocate and Member  Bar Council of India

· Shri  R. Dhanapal Raj, Advocate and Vice -Chairman, Bar Council of India
· Shri  Kalyan Jhabhak,  Surana and Surana International Attorneys, Chennai 

· Shri  Sanjay Mehta,  Surana and Surana International Attorneys, Chennai 



	1.30 PM – 2. 30 PM
	:
	  Lunch Break



	
	
	                VALEDICTORY SESSION
                   Sunday, 2nd May,  2010

Venue : Plenary Hall, Vigyan Bhavan, New Delhi 


	3.00 PM – 4.00 PM
	:
	Presentation of Proceedings of Technical Sessions 
 Moderators


	4.00 PM – 4.15 PM
	:
	Special Address 
 Shri Kapil Sibal, Hon’ble Union Minister for  Human Resource Development 


	4.15 PM – 4.30 PM


	:
	Presentation of Draft Resolution 
Dr. M. Veerappa Moily, Hon’ble Union Minister for Law and  Justice


	4.30 PM – 4.45 PM
	:
	Valedictory Address
  Hon’ble Mr. Justice S. H. Kapadia, Judge,  Supreme Court 


	4.45 PM – 4.50 PM


	:
	Vote of Thanks
  Shri D.R. Meena,  Law Secretary, Ministry of Law and Justice
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